
Central Administrative Tribunal 
Principal Bench, New Delhi 

 

OA No. 3019/2017 
 

New Delhi, this the 14th day of January, 2020 
 

Hon’ble Mr. S.N.Terdal, Member (Judicial) 
Hon’ble Mr.Mohd. Jamshed, Member (Administrative) 
 
1. Narendra Kumar Yogi, 
 S/o sh. Ghanshyam Yogi, Age 23 Yrs. 
 R/o VPO Baharawanda,  
 The Sikrai, Dausa, 
 
2. Lekhraj Prajapat 
 S/o Sh.Ramkrishan Prajapat, Age 23 Yrs 
 R/o Maholia Bhagatpura, APO 
 Narayanpur Teh. Thanagazi, Alwar, Rajasthan 
 
3. Lekh Ram  
 S/o Sh. Ramawtar Age-24 Yrs 
 R/o Vill- Khiwaheri Neemuchana 
 Alawar, Rajasthan 
 
4. Mohd. Ayz Alam, Age 24 Yrs 
 S/o Mohd Islam 
 R/o H No. 225/5, Gali No. 10 
 Chauhan Bangar, North East Delhi-110053 
 
5. Lokesh Kaushik 
 S/o Chhaila Ram Kaushik, Age 22 Yrs 
 R/o Hoshiyarpur Sector-51 
 Noida,Gautam Budgh Nagar (UP) 
 
6. Mandeep  
 S/o Sh. Ram Kishan Saini , Age -22 Yrs 
 R/o Vill-Dudiwala Kishan Pura, 
 PO-Dhoka Hariya, Bhiwani, (UP) 
 
7. Lokesh  
 S/o Sh. Shir Nagesh , Age-24  Yrs 
 R/o VPO Khandwa Tehsi, 
 Buhana Dist. Jhunjhunu, Rajasthan 
 
8. Manish Singh 
 S/o Jagdish Singh, Age-21Yrs 
 R/o VPO Chhara, Jhajjar (UP) 
 
 



9. Manish Kumar  
 S/o Hansraj , Age -25 Yrs 
 R/oPost –Bawal, Tehsil –Bawal,  
 Tihara Rewari Haryana 
 
10. Sandeep Kumar 
 S/o  Meer Singh , Age 24 Yrs 
 R/o Village  and post  Bharana 
 Bulandshahr, UP 
 
11. Rahul Kumar 
 S/o Rahul Kumar, Age 24 Yrs 
 R/o Vill –Chapota Post –Ganiwalai 
 Dist. Aligargh (UP) 
 
12. Naveen  
 S/o Ramesh Kmar, Age 24 Yrs 
 R/o Sainipura Colony, 
 Somnath Mandir Near, New Subzi Mandi, Harayana 
 
13. Rajveer Gurjar 
 S/o Jairam Gurjar, Age 23 Yrs 
 R/o Ward No. 35 Yrs, Kailadevi Mandir Ke Pas Saloda 

Mode,  Gangapur City, Sawai Madhopur, Rajasthan 
 
14. Mohit Kumar 
 S/o Khushiram, Age 25 Yrs 
 R/o VPO Daulcfha Thana Baleni,  
  Baghapat  (UP) 
 
15. Sandeep 
 S/o Subhash Chander , Age 24 Yrs 
 R/o Ward No. 14, Barwa, Bhiwani, Haryana 
 
16. Sanjay Bhati, 
 S/o Pratap Singh, Age 25 Yrs 
 R/o Village Gharhi Dadri, 
 Gautam Budha  Nagar (UP) 
 
17. Jaswant 
 S/o Dharmbir , Age 23 Yrs 
 R/o  Vill- Chandol , Jhahhar, Haryana 
 
18. Jitesh Kumar Rawat 
 S/o  Ombeer , Age 24 Yrs 
 R/o B-183, Gali No. 3 Room No. 4 
 Gazipur Village, East Delhi.  
 



19. Anil Kumar 
 S/o Sh. Chanchandra Nagar, Age-20 Yrs 
 R/o Village –Nawada Post –Dankaur, 
 Nawada, Gautam Budha Nagar (UP) 
 
20. Amit Kumar 
 S/o Sh. Vijaypal, Age 23 Yrs 
 R/o Bishark , Kahirpur, (UP) 
 
21.  Ashish Nagar,  
 S/o Sh. Vinod Kumar, Age 20 Yrs 
 R/o Vill Bambawar, Dadri,  
 Gautam Budh Nagar, (UP) 
 
22. Saurabh Rathi 
 S/o Dinesh Kumar Rathi, Age 23 Yrs 
 R/o H No. 300, Gali No. 5 
 Roshan Vihar, East Sadatpur North East, Delhi.  
 
 
23. Vishav Parkash 
 S/o Sunder Lal, Age 24 Yrs 
 R/o Vill –Khaspur, Narnaul,  

Mohindergarh, Haryana                 –Applicants 
 
(By Advocate: Ms. Harvinder Oberoi for Mr.Harpreet Singh) 
 

Versus 
 
 
1. The Commissioner 
 Police Head Quarters, 
 MSO Building, ITO 
 New Delhi-110002. 
 
2. The Dy. Commissioner of Police (Recruitment Cell) 
 Delhi, MSO Building, ITO 
 New Delhi-110002 
 
3. Staff Selection Commission 
 Through its Chairman 
 Block No. 12, CGO Complex 
 Lodhi Road, New Delhi.                 – Respondents 
 
(By Advocate: Mr. Virender Singh, Mr. Anuj Kumar Sharma) 
 
 
 



O R D E R (ORAL) 
 
By Hon’ble Mr. S.N. Terdal, Member(J):- 
 

      Learned proxy counsel for the applicant submits that relief 

claimed in this OA has already been given to the applicants by 

the respondents. Hence, the OA is dismissed as having become 

infructuous.   

 
 
 
       (Mohd. Jamshed)                                  (S.N. Terdal) 
        Member(A)                                           Member (J) 
 
/mk/ 


